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9.7 .96 

Order with Siture 

f 

Ot ice not as t 
action (if any) 
taken on order 

221 
Shri A]chaya Mjshra, Additional 	 Yi 

standing Counsel appears for RespondentCTh f,4 . 

1 and 2. Fe requests three weeks' time 2. IL 
to file counter. grayer allowed. Call 	22  k 	

' 	2. 

on 11.9.1996 for hearing.,  In the' mean- 

while Shrj Misbra shall file counter 	eF 

sufficiently in advance and serve copie 
' 	' 	w 

of the counter on the concerned 	rties 	 tr'4cp/ 
If so advised, the petitioner may file 

rejoinder. The private opposite parties - 

6to 9 are also at liberty to file their 

counter before the due date fixed for 

hearing. If the private opposite prtie 

do not file their counter, the hearing 
will )Be takei place, on the date fixed.- 	\-\ 
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